
I 

L 

BEFORE THE HON'BL.E NATIONAL GREEN TRIBUNAL, NEW DELHI 

In Re:-ORIGINAL APPLICATION NO. 439 OF 2025 

News Item titled "Radioactive contamination affects habitations in Punjab, 

parliamentary panel urges urgent action" appearing in The Times of India" on 

14.08.2025 

NOT ON ITS SUO MOTU NOTICE 

Versus 

POLLUTION CONTROL BOARD AND OTHERS 

---Respondents 
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Er. Jagatj¼I 
Chief Engineer (South)-cum, Advisor, 
Water Quality, Department of Water 
Supply and Sanitation, Mohali, Punjab 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI 

In Re:-ORIGINAL APPLICATION NO. 439 OF 2025 

News Item titled "Radioactive contamination affects habitations in 

Punjab, parliamentary panel urges urgent action,, appearing in The 

Times of India on 14.08.2025 

NOT ON ITS SUO MOTU NOTICE 

Versus 

1 

1. Punjab Pollution Control Board through its Member Secretary, Head office, 

Vatabaran Bhawan, Punjab Pollution Control Board Nabha Road, Patiala pin 

code- 14 700 I 

2. Department of Water Supply and Sanitation, Punjab through its Principal 

Secretary, Pb, Civil Sectt-2, Sector 9 Chandigarh 

3. Department of Health and Family Welfare, Punjab through its Principal 

Secretary, Punjab Mini Secretariat, Chandigarh; and 

4. • Central Pollution Control Board through its Member Secretary, Parivesh Bhawan, 

East Arjun Nagar, Delhi-110032 

---Respondents 

~~ 
,ff /.1h11~. ~~ 

--- ! 09.,.. ~i,. .._ .... ~,_ r ,, Ji 

Reply by way of Affidavit of Er. Jagatjot 
Goel Chief Engineer (South)-cum­
Advisor (Water Quality) Department of 
Water Supply and Sanitation, Punjab, on 
the behalf of Respondent No. 2 

.J,.> ·'~'-.ii ·-<1. ·-1. '.?/; ,,Y ·-,t .. 0 n,.. .... 
··, l';O '''1o~ 

, . i' ,~ 1/- " ,,. • •/" 
r ):J,·~ '·. ~\ ,), ~o '/ 
,.42e·:.i ') l ·J}• ~­
:agnr , } '~.·~!'\~~\ ~ 

~o/ I a~:v~amed deponent do hereby solemnly affinn and declare as under:• ,\ .,. 

'"':~ i \)C\ 1Sf> 
RESPECTFULLY SHOWETH:-

l. That the present Reply is being submitted in compliance of Order dated O 1.09.2025, 
passed by this Hon'ble Tribunal, taking suo-moto notice of News item titled, 
"Radioactive contamination affects habitations in Punjab, parliamentary panel urges 

urgent action" appearing in "The Times of India" on 14.08.2025 as under: ~ 
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2. That it is respectfully submitted that in reply of Para 2 of order dated O 1.09.2025 that 

total 32 habitations are contaminated with uranium (List of 32 habitation-JJM, GOI 

attached as Annexure-A), out of which Hon'ble Tribunal has itself observed that 23 

habitations are covered by CWPP and IHPs. In this regard, it is informed that the tender 

for the installation of Community Water Purification Plants (CWPP-U) to supply 

Uranium free water already stand awarded for the remaining 9 habitations. 

List of these 9 habitations is attached as Annexure-B. 

That it is respectfully submitted that as per the Office Memorandum dated 12-10-2023 

(Anne~ure-C) issued by Ministry of Jal Shakti, Department of Drinking Water and 

Sanitation, Gol, for Uranium it has been mentioned that the radiological impact of 

Uranium was found inconsequential. The finding of memorandum is reproduced in 

verbatim here below: 

"A detailed study was conducted by domain experts of Bhabha Atomic 

Research Centre (BARC). As per these studies, the radiological impact on 

worker, public and environment was found to be inconsequential with no 

radiological significance". 

3. That it is respectfully submitted in reply of Para no. 3 of order dated 01.09.2025 that no 

violations have been done w.r.t. provision of Environment (Protection) Act, 1986 and 

Water (Prevention and Control of Pollution) Act, 1974 by Department of Water Supply 

and Sanitation, Punjab. 

4. That it is respectfully submitted in reply of Para no. 4 of order dated 01.09.2025 that as 

per Minutes of Meeting (MoM) issued by Drinking Water and Sanitation, National Jal 

Jeevan Mission, Gol dated 22.05.2023 (Annexure D), it was advised to the State to setup 

Community based Uranium remediation plants where more than 60 ppb Uranium has 

been detected. The finding of meeting is reproduced in verbatim here below: 

"The BARC team also informed that the current limit of 30 ppb for 

Uranium in water is rather ambitious and they advised the State team to 

. set up Community based Uranium remediation plants where more than 60 

ppb Uranium has been detected in the groundwater samples" 

5. That it is respectfully submitted that para no. 5 of order dated 01.09.2025 that w.r.t gaps 

in SL WM facilities all the villages of Punjab State have been covered with 100% 

Functional Household Tap Connections (FHTCs) through 70 lpcd piped drinking water 

supply. The wastewater generated is collected into the natural village ponds. Out of 

11977 villages 8747 village ponds have been provided with screening cum desilting 

~ ~ 01
-T-.. rs for primary filtration of grey water and 3620 villages have been provided solid 

I/ .• ~ 
// Is,/,~ ,n• -;f st~ 

1 
a ement arrangements. 

// 8 , ~h\ I 1 ( S,A . ~S-ta ets and achievement of solid and liquid waste management during 2024-25 
\. , N~ 
\\r,~~\ rMoJj~ , it is submitted that targets were set in accordance with the approved Annual I \/,,,~Pb \ "'-tt.?}f!!LJ ·r3 0~ w-25 by the Department of Drinking Water and Sanitation, / 
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Ministry of Jal Shakti, Government of India, according to which 7021 solid waste 

management and 2818 liquid waste management plants were to be constructed during 

2024-25 along with sustaining ODF Status. 

As per Swachh Survekshan Grameen (SSG) 2023 conducted at National level by an 

independent verification agency, 99.99% of households reported having access to toilet 

facility i.e. the State has 99.99% Open Defecation Free Status. Similarly, in SSG 2022 

this percentage was 99.30%. The State is amongst top 5 States which are maintaining the 

Open Defecation Free Status since declaration. 

The targets of SL WM FY 2024-25 could not be achieved due to following reasons: 

a. Convergence of Funds 

Implementation of SL WM projects requires convergence of funds under 

MGNREGA and 15th Finance Commission. Joint efforts by Department of Water 

Supply and Sanitation and Department of Rural Development and Panchayats are 

being made to ensure convergence of funds for SL WM implementation in the 

villages. 

b .. Administrative Challenges 

1. Model Code of Conduct: Enforced due to parliamentary elections in April 

2024, suspending development works during the election period. 

11. Dissolution of Gram Panchayats: Gram Panchayats were dissolved on 27th 

February 2024. Fresh elections were held on 15th October 2024, and 

Sarpanches assumed office on 8th November 2024. Thus, for nearly eight 

months, Panchayats were non-functional, delaying implementation. 

That it is respectfully submitted that para no.5 of order dated O 1.09.2025 that w.r.t 

low number of ODF Plus villages the Department of Drinking Water and Sanitation, 

Ministry of Jal Shakti, Govt. oflndia has identified 70 SAGY Villages under Swachh 

Bharat Mission (Grameen). Out of 70 villages, 18 villages have achieved ODF Plus 

(Model) status. Regular coordination meetings between Department of Water Supply 

and Sanitation and Department of Rural Development & Panchayats are being held to 

improve the progress. 

6. That it is respectfully submitted Para no. 6 & 7 of order dated 01.09.2025 do not need 

any reply. 

7. That it is respectfully submitted by that the Department of Water Supply & Sanitation, 

Punjab is committed to provide clean drinking water to rural areas for human 
~--N-_ ... _ ...... _ ption and undertakes chemical testing once a year and bacteriological testing 

~ 1/f,z t 1 i...a ear for all sources. Based upon regular testing, wherever the contamination is 
e9. ~otil' • \ 

S:4 . . d fYOnd the permissible limit in DWSS sources, the process is initiated for taking 
I c-, r,ti. ~q os I 
\f--"' ,,1""0r1", 13 OCi '11'1Th ~ 
~ ~~~:).~-~ /' ... __ , 
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remedial measures in short - term basis for immediate relief and long- term basis for 
sustainable solutions. 

In view of above submissions, no lapse is attributable to Respondent No 2, which is 
ensuring the supply of safe and potable drinking water to the rural population of the 
State, therefore, it is most respectfully prayed that the petition be dismissed qua the 
Respondent no. 2, in the interest of justice and fairplay. 

Place: £. k~ ~lt'Gtrtl­

Dated: \'s--\O' 2-b ~ 

_J)eponoot ~ 

Er. Jagatjo~/~,( 
Chief Engineer (South)-cum, Advisor, 
Water Quality, Department of Water 
Supply and Sanitation, Mohali, Punjab 

erified that the contents vf' P~tt No] to7 of the Reply are true and correct to 

my knowledge and as per information derived from the official records. No part of it 

is false and nothing has been concealed therein. 

Place: .t Pt > >-JM ~ 

Dated: \ i-1 () ... U> vr 
Deponent 

~/ \ ,~~ 
Er. Jagatjot ()6el \'? '1-

Chief Engineer (South)-cum, Advisor, 
Water Quality, Department of Water 
Supply and Sanitation, Mohali, Punjab 
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